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Conversion of Public Deed Bonds Into 

Equity Bonds 

7319,SHRISHRAVANKUMARPATEL: 
Will the Minister of FINANCE be pleased to 
state: 

(a) whetherthe Govemmenthave consid-
ered any proposal for exchange of public debt 
bonds into-public sector equity; 

(b) if so, the details of the proposals in this 
regard;and .. 

(c) the decision being taken by the Govem-
ment in the matter? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMEN-
TARYAFFAIRS(DR.ABRARAHMED)(a)No 
Sir. 

(b) and (c). Do not arise, 

Deposits in Nationalised Banks in Capital 

7320. SHRI C, SREENIV AASAN: Will the 
MinisteTof FINANCE be pleased to state: 

(a) whethersomenationalisedbanks in the 
Capital do not accept deposits incIudingforeign 
exchange from the account holders and refuse 
to open new accounts by the willing depositors; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THt: MIN-
ISTRY OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMEN-
T ARY AFFAIRS (DR. ABRAR AHMED): (a) to 
(c). All nationalised banks in the Capital accept 
deposits including foreign exchange from their 

account holders. They also open new accounts 
when approached for such purpose by deposi-
tors. 

Loan to Fishery Sector 

7321. SHRI M. KRISHNASWAMY: Will 
the Minister of FINANCE be pleased to state: 

(a) the total loans giventothe fishery sector 
duringtheSeventh Five Year Plan period, State-
wise; 

(b) the total amount of loan recovered; and 

(c) the steps being taken'to recover the 
outstandingamount? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF FINANCE AND MINISTER OF 
ST ATE IN THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (DR. ABRAR AHMED): (a) 
The loans disbursed by the erstwhile shipping 
Development Fund Committee (SDFC) Central 
Government to the deep sea ftshing industry 
during the Seventh FIve Year Plan penodare as 
under:-

(RUPEES IN LACS) 

1985-86 1093.00 

198&87 3538.00 

1987-88 1483.00 

1988-89 1265.00 

1989-90 295.00 

TOTAL: 7674.00 

(b) The year wise details of recoveries 
made by the erstwhile SDFC/Central Govern· 
men! from the deep sea fishing industry Are as 
under:-
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(RUPEES IN LACS) notpurchasedcoltoninthestateofMaharashtra. 

1986-86 160.00 

1986-87 254.00 

1987-88 

1988-89 2129 

1989-90 2.0.31 

TOTAL: 47828 

(c) In cases where companies are found 
unvariabieactionunderchapterllloftheSDFC 
(Abolition) ACt is initiated including issue of 
recall notices to companies, appointment of 
Receivers. taking possession of trawlers and 
invocation of available guarantees. 

Production otCotton in Maharashtra 

7322. PROF. ASHOK .ANANDRAO 
DESHMUKH Will the Ministerof TEXTILES be 
pleased to state: 

(a) the total production of cotton in 
Maharashtra during 1992-93; 

(b) the quantity out of it purchased by the 
Cotton Corporation of India, and 

(c) the share of Maharashtra in the total 
prodtJction and purchase ofcottonbyC.C.I. inthe 
country? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF TEXTILES (SHRI G. VENKAT 
SWAMY): (a) The total production of cotton in 
Maharashtra during 1992·93cottonseason has 
been estimated at 16 to 17 lakh bales by the 
Cotton Advisory Board in its meeting held on 
27.1.93. 

(b) Due to the cotton Monopoly Procure-
ment Scheme of the State Government of 
Maharashtra the Cotton Coporation of India has 

(c) The share of Maharashtra in the total 
cottonproductioninthecountyduringthecurrent 
season is estimated around 15%andthe CCI's 
pun::hases of cotton as on that account for about 
9% of the total cotton production in the country. 

ReadymadegarmentCentres 

7323. SHRI MOHMMAD ALI ASHRAF 
FATMI Will the Minister of TEXTILES be 
pleased to state: 

(a) whetherthe Govemment propose to set 
up really-made garment centres in rural areas 
Md; 

(b) if so, the details thereof, location-wise 
and State-wise? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF TEXTILES (SHRI G. VEN~T 
SWAMY) (a) and (b). No such proposal is under 
the consideration of the Ministry of Textiles at 
the moment. 

Rehabilitation of Sick Units by Private 
Sector Companies 

7324. SHRI BOLLA BULLI RAMAIAH: Will 
the Minister of FINANCE be pleased to state: 

(a) whether the Board for Industrial and 
Financial Reconstruction has recommended 
that private sector companies may take over 
and rehabilitate sick public sector units; 

(b) if so, whether the Government have 
agreedtothisproposal;and 

(c) the number of proposals for revival of 
sickpublicsectorunitshavebeenreceivedfroml 
the private sector companies so far? 

THE MINISTER OF STATE IN THE MIN-I 
ISTRY OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMEN-~ 




